
. -v'e-'

CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

OANO.2089/2004

NewDelhithis the 8thSeptember, 2004

HON'BLE SHRI JUSTICE V.SAGGARWAL, CHAIRMAN
HON'BLE SHRI SA.SINGH, MEMBER(A)

Dr.CX.Trisal,
A-48, DDA Flats, Munirka,
NewDelhi.

(By Advocate: Shri V.S.R.Krishna)

Versus

Union ofIndia through
1. TTie Secretary,

Ministry offiivironment & Forests,
Government ofIndia,
Patyavaran Bhawan, CGO Complex,
Lodhi Road, New Delhi.

2. Shri SuryaPrakash,
Director& InquiringAuthority,
Paiyavaran Bhawan, CGO Complex,
Lo^i Road, New Delhi.

...Applicant.

.. .Respondents.

ORDER (QRAL^

By Shri V.SAggarwal. Chairman

Learned counsel for applicant states thathe maybepermitted towithdraw

the present application with liberty tofile afresh application, if any subsequent cause of

action arises. We make it clear that bythis order, we are not expressing in any w^ on

the merits ofthe matter.

(S.A.Sinj
Member(A)

/kdr/

(^Subject to aforesaid, dismissed aswithdrawn.

N

(V.S.Aggarwal)
Chainnan


